
CENTRAL ADMINIST RAF IVE'F RIBUNAL 
H 	 CALCUTTA BENCH, 

O.A. 216 of 1996 

Present 	Hon'bje Dr. 	C5arma Member (A 
Honble Mr. D. Purkayastha Member (j) 

SMT. IRA DU,T TA 

Vs.. 

1,. Union of India, through the 
Secretary, Mm, of Home Affairs, 
c::entrai Secretarjat. New Leihi, 

2. Director (eneral of Civil 
L)efence,, Mm, of Home Affairs, 
Indian Express Building, 
Bahadur Sah Zafar Marg, 
New Delhi 	110 002. 

3,. Deputy Commandant, Mobile 
Civil Emergency Force, Min of 
Home Affairs, 58/1, Kankurgachi 
2nd Lane, Calcutta 	100 054. 

For applicant 	Mr. P..K,Munshj Counsel, 
	Respondents. 

For respondentsMs K. Banerjee, Counse]., 

Heard on: 4...3..91 	:: Ordered on 	4,3,9°?, 

ELC..Sarma, Am 
	 0 R D E R 

This application was filed by the applicant for I ssue 

of 	a direction on the respondents for payment of interes t on 

the delayed payment of (Thoup insurance money. 	When the 

hearing of the matter was taken up, Mr. F,K,Munshi, Id. 

counsel for the applicant, submitted that the gievarice of the 

applicant has already been met. 	We have also heard the 

submissIon of the learned counsel for the respondents. In 

view of the above submission, the application 	disposed of: 

accdingiy without passing any order as regards cost 
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MEMBER(J) 
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MEMBER (A ) 


